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people may not take it seriously but for the future it is going to be a serious problem.

Therefore, we should solve it.

Need to form a village voluntary force to counter infiltration of

terrorists in Punjab borders

SHRI PARTAP SINGH BAJWA (Punjab): Sir, I thank you for giving me the
opportunity to speak on a matter concerning the security of the nation. Sir, in the last
couple of vears, we have seen a number of terrorist attacks on our country. Every single
act from terrorist groups has violated the sense of security within the Indian community
and has also instilled a sense of fear among the people. This is especially true for the
people living in the border villages of Punjab, particularly in six districts from
Pathankot to Fazilka. There have been two major attacks in my district from where I
come, Sir, one in Dinanagar and the second one was Pathankot airbase. The peculiar
aspect about these terrorist attacks is the modus operandi, mode of operation, of the
terrorists. For example, in Dinanagar attack in 2015, three Pakistan-origin terrorists
crossed over from the international border and attacked local police station. This fits
into the pattern of deadly cross-border terrorist attacks on Gurdaspur-Pathankot-Jammu
axis n the last fifteen years. In fact, the National Highway-44, the main road that
connects Punjab to Jammu and Kashmir runs parallel to the international border and has
come to be known as the highway of terror. It is relatively easy to infiltrate from Punjab
border stretch as compared to the heavily manned and guarded Line of Control as well
as the international border in the neighbouring Jammu and Kashmir due to the zig-
zagging nature of the border and also the gaps caused by the Ravi River. A dense fog in
winters makes borders vulnerable. That is an added challenge. As the border terrain is
broken and forested, it provides an ideal cover for terrorists who can sneak in and reach
the busy National Highway-44 that snakes along the border. 9%, g Sil 4Rt issue H+1
IS &, 39 R H A Government of India ®1 suggestion & b along with Jammu and
Kashmir you have to take the border of Pakistan very seriously. My suggestion 1s that,
we must create a Village Volunteers' Force from zero line to five kilometers of the
border. We have around thousand villages extending from Pathankot district to Fazilka
and they are very small villages. ®I2 id 21 39! population 250 & @@ 500 I &
T suggestion 2 T 18 & 1Y 40 AT TF B abled bodied TSTaT1 T Border Security
Force AT GTPﬁéﬁjT T YOI & 9T obsolete .303 BT First 3R Second World War $T A=Y
i WY g2 ©, I fopelt giwTet 31 72T 31 X2 1 21 S 89 Ao/l B! trained Y el
£1 37 979 & TP &1 I8 SR . 5,000 9 ©.10,000 T < IAhl &1 3 UK I G861
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MR. DEPUTY CHAIRMAN: Your time 15 over.
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MR. DEPUTY CHAIRMAN: Okay. Now, Dr. Maitreyan.

Need to bring resolution in the UNHRC meeting on 22nd March, 2017 for an

independent investigation into the Genocide of Eelam Tamils in 2009

DR. V. MAITREYAN (Tamil Nadu): Sir, eight years have elapsed since the planned
and systematic genocide of Eelam Tamils in Lanka in 2009, in which more than 1,50,000
Tamils were killed. So far, no reliable investigation regarding this has been undertaken

and not a single guilty has been punished.

After years of crusade for justice in the United Nations Human Rights Council, in
the year 2015, a Resolution was adopted in UNHRC sponsored by the USA and Lanka.
As per the Resolution, independent investigation of the war crimes in Lanka with the
participation of International judges and lawyers and jurists should be conducted. But
within 48 hours, the President of Lanka openly announced that Lanka will not permit any

jurists or lawyers from foreign countries.

In the intervening period more Tamil areas have been colonized by the Lankan
settlement. Lankan army in large numbers is still occupying Tamil areas. Lakhs of Tamils
who have disappeared have not been found till date. More than 90,000 Tamil widows
are suffering and thousands of Tamils are detained in prisons. Sir, thousands of Hindu

temples have been razed to ground and Budha Vihars have been built in their place.



